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CENTRAL AD.t•:II!USTRAT IVE TR: IBUNAL ' 

JODHPUR EENCH,JOOHPUR 

Date of order s 9.2.2001 

O..A .. NO. 203/1999 
w ... 

:::a:: -

Visl'&-lanath Sfo shri }ilohan aged about 49 years, By 

Caste Scheduled Caste R/o C/o Gauri Shanker, Behin::l 

Idgah, L>lerta Road, Dist. Nagaur (Raj), presently 

working on the postof Head TieJ<et Collector (H.T.C.), 

under Station Superintendent, l'c1erta Ito ad, 'ltail,;oray 

Station, Merta Road, District Na;J aur (Rajasthan)~~ 

• •• Applicant-

Vs. 

1. Union of India through General Manager, 

Northern Raillvay, Baroda House, New Delhi. 

2. The divisional Railway ~anager, ~rthern 

Railway, JOdhpur • 

3 • Tl'le Divisional Personnel Officer,. 

Northern Railway, Jodhpur. 

.. 
4. Shri Mohan Singh Gurjar C/o Divisional 

Present· .._.._ 

Chief T ieket Inspector, Northern B:ailt'lay, 

Railway Station Jedhpur. 

• • • Respondents-

••• 

,l\'lr. s.K.t111alik, Counsel for the applicant. 

Mr • s .s • Vyas, Counse 1 for the re spa ndent s • 

•• • 

CCRAt-1 I --

••• 



.2. 

The applicant tad fi lea this O.A.. with tl'e 

pryaer that the impugned order dated 2.6.98. Annex.A/1 

and the im]:'1lgned ords: dated 7.7.99, Annex.A,I2, .be 

deel"®red illegal and the respoments be directed to place 

tie name of tbe applicant above the nane of respondent 

No. 4 md below Shri Pukh Raj and the respondents be 

further directed to assign the seniority to the applicant 

according to the panel, with all consequential relief. 

2. It is alleged by the applicant that the 

applicant appeared in the selection test corrlucted by 

the respondents for the post of ·Head Ticket Cdllector 

Grade Rs. 5000.-8000. The nane of the applicant was at 

Sl.llb.3 in the seniority list of the eligibilg~~~. 

However, t re nane of the applicant has been sbo\..;n at 

No. 9 of the select panel at Annex.A/r and at ~Jo. 12 

in the nodified select panel, Ann,elc•A/2. The applicant 

had secured rrere marks than Shri Mohan Singh Gurjar, 

in the said test and consequently, his name should figure 

above Shri Hoban Sirgh Gurjar and below Shri Pukh Raj. 

3. In the reply U> the saidO.A., tl'E respondents 

have stated that initially a panel of 10 persens was 

declared in.which the na1~ of the applicant was soown 

at No. 9 and thereafter, tbe panel was uodified and 

three more per sons were declared qualified in the sele­

ction test and their names were included in tl:E 1rod if ied 

panel. 

slx.lwn 

In that panel, the name of the applicant was · 
I 

o-pp~pe--fcJA . 
·at the stage according to the circulars in question 

L.. 
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It is further stated by the -respondel ts that the 

applicant being a Scheduled Caste ca.rrl idate, was 

declared successful· in the selection test applying the 

rela~d standard in terms of the PS No. 8299 dated 

18.5.83 ani has been shown l:elQw all the general 

candidates, who were declared pass as per the general 

standard presCribed for thesaid post.. Sbri Mohan Singh 

Gur jar, was declared successful on the basis of securing 

marks as per the gener.al standard. The respondents 

have stated that the placenent of the applicant was 

in terms of PS No. 1064'7 and, trerefore, the OJ.\ .• 

deserves to be dismissed. 

. 4. In view of the cGntmversy involved in the 

case, we had directed' the resl;X)ndents to place before 

us tbe Cir~ular t.ao. 10647 relied upon by the respondents. 

The respon:lents were further directed to place before 

us the result of the examination in questien fer our 

perusal. 

. s. We have heard the learned counsel for the · 

parties and have gone through tb:l Circularc:~r.entio~aed 

aeove and have also seen the remlt-sheet of the 

applicant. 

~116-?c:ircular No. 8299 dated 18.5.83 describes 

that the de£ iciency in respect of tb3 candidates 

belOnging to Scheduled Caste and Scheduled Tr il:e can­

didates as per the 40 point roster should be made gOOd 

by including the reserved candidates w!_lo passed by 



.4. 

applying relaxed standard. The Circn Jar No.10647 

mentions in clause No. 3.1 (ii) that the candidates 

who finds place in the panel on relaxed i1erms or undet:. 

the best amr>agst falled policy fhould be placed 

below those who have qualified tlith the general startlard. 

7. It is sa U1 by the re sy;:o n¢ient s that in view 

of these two circulars, the naue of the applicant was 

included in thepan:l by relaxin;t the standard and conse­

quently, was placed at the stage below all the general 

candidates. In order to verify this situation, we have 

also gone through the result-sheet. E'rorn the result­

sheet,we find that Shri Mohan Singh Gurjar, bad 

secured u.,re than GO% marks in the qualifying examina­

tion i.e. written and viva voce. Likewise, Shri Penkaj 

Shukla, woo was said to he wrongly pladed in the panel 

had also secured more than 6o·ro ma:Jks in tb! qualifying 

examination. Whereas, the applicant, who is a Scheduled 

Caste candidate, had secured less than Go~' marks in 

the qu.alifyi~ examination ani has bee:n declared pass 

en the basis of the rela.xed standard. Likew,ise, one 

l.!Ore per sOn Shri Suraj Mal, Scheduled Caste candidate, 

was also declared pass on the basis Of the relruted 

standard. He has also secured less than 6:0% marks. 

Inter se, S.hri Vishwanath and Sht:i sm·aj Mal, Vistt&anath 

had secured r~ere marks than Shri Suraj i<lal am,there­

fere, in tba panel, Shr 1 Suraj t•tal has been placed as 

junier llDSt candidate and the applicant has been placed 

above him. It is not made-out from tIE r esult-sbe et 

that any other general candidate has been awarded a 

position in the paael otherwise than his own merits 

in terms of comparative marks. 



a .• :EX-om the above facts and the circular, we 

find that the placement of the applicant inthe panel 

be lew all the gener-al candidates has ~en correctly 

dene and consequently no interference is called-for in 

the impugned order sought to be quashed. 

9. In our opinion~ the Oe'A. bears oo mer it 

and de serves to l::e dismissed and is hereby dismissed 

with no orders as to cost. 
I 

lt6-fr-..o..._CS-s-ta· i. -·· 
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( GOPAL S I , H ) 
Adm.Member , 
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